
IN THE CENTRAL i\DMINISTRATJUE TRIBUNAL 	HYDERRE 

AT HYDERABAD 

DR 534/91. 	 Dt. of Order:24.-5-93. 

Dr.cr .Uedavyas 

....Applicant 
Us. 

State Government of Andhra Pradesh, 
represented by its Chief Secretary, 
General Administration (Spl.A) Department, 
Hyder shad. 

Union of India, represented by its Secretary, 
Department of Personnel, North Block, New Delhi. 

.Respondents. 

Counsel for the Applicant 	Shri G.U.L.Naresimha Rao 

Counsel for the Respondents 	Shri D.Pandura±iga Reddy, 
for R-1 
Shri N.R.Devraj,Sr.CGSC for R-2 

CORAM: 

THE HDN'BLE 3USTICE SRI U.NEELRDRI RAD : 	10E4iAIR1AN 

THE HON'BLE SHRI P.T.THIRUUENGADAN 	: 	I9EMEER (A) 

(Order of the Diun. Bench delivered by 
Hon'ble Sri Dustice U.Neeladri Rao, Uice Chairman) 

The relief claimed in this D.A. is as under 

(a)to direct the Respondent-Govt. 

of Andhra Pradesh to give an 

appropriate posting to the 	p1i- 

/ 	
cant not below the rank and status 

of the pbst of Principal Secretary 

to Govt. of Andhra Pradesh on par 

with his batch-mates and juniors, 

who are holding the posts of 

Princiçl Secretaries at present; 



* 

-- 	2 	-- 

(b)to 	allow the application; 

(c) 	and 	to pass such other order 

or orders as this Hon'ble Tribunal 

may deem 	fit and proper in the 

circumstances of the 	case. 

Original Application No.633/91 riled by this applint 

was disposed of with certain directions and those directions 

were complied with. Hence this O.A. has became infructuous 

- 	 as urged by the counsel for the Respondents. The same is 

not questioned. 

2. In the result the O.A. is disthissed as infructuous 

with no orderss to costs. 

pa. 
(p.1. THIRuVNuADAf1) 	 (v .NEELRDRI HAD) 

	

flember (11) 	 Vice-Chairman 

Dated: 24th June, 1993. 
Dictated in Open Court. 

/ 
avl/ 
Copy to;- 	. . 

1. Ch.thr Secretary, General Administration (Spl.A) Department, 
State oP - A.P.Hydarabsd 

2; Secr4tay Department of Personnel, Union of India, North B&&ck 
New Delhi. 
One copy to Sri. 0.11. L.rkf4üY?kc-t 	cSdVorj9ta, 2-1-566/8/1 Nalla' unta, Hyd. 

One copy to Sri. D.Panduranga Reddy, Spi. Counsel for A.P.(R_1) 
54. One copy to Sri. N.R.Devaraj, Sr. 0650, 0.41, Hyd.(Por R-2) 
6: One stpare Copy. 

Rsm/- 
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I, 

CHECKED BY 	'APPROVED BY 

IN THE CENTRAL ADMINISTRArivz TRIBUij 

HYDERABAD BENCH AT HYDERABAD. 	it 

THE HON'BLE MR.JIJSTICE V.NEELADPJ RAO 
VICE CHAIRMAIJ 

AND 

THE HON'BLE 
MEMBER (AaIN) 

THE HON' LE MW.T . cHANDRASEIQ-jAR 
..RE by NLMBER(JULL) 

TED; Vk/e/1993 : 

ORtER7JtaME MT 

R cFCP7M 7Z7N?. 

O.A.No. 	31Q4 

(i'i .FNo------------_)_ 

Adritted and Interim directions. 

is s\ue d. 

Allwed. 

flisp" sed of with direction 

Disrn4ssed as withdrawn. 

Dithissed f or default. 

Orde eWRejected. 

No order as to costs. r 

pvrn 
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